
15369 Oral Answers SRAVANA 6, 1889 (SAKAl Oral A7I8'Wers 15370 

the Government considered at any 
time whether Balmer Lawrie and 
Company should have been placed in 
chlll·ge of the warehouse? 

Shrl Mohcl. Sha1I. Qureshi: We are 
taking it over very soon from Balmer 
Lawrie and company. 

Shri Jyotlrmoy Buu: The report 
of tht' Plantation Enquiry Commission 
was made in 1956. For 11 years, what 
were you doing? 

Sbri MOhd. Shaft Qureshi: They had 
an agreement with the Port Commis-
sioner and unIeSll that agreement was 
terminated, it would be difllcult for 
Government to take it over. Now the 
Port Commissioner has agreed that no 
further extension in lease will be 
granted to them. 

Shrl lyotlrmoy Buu: May I know 
whether the Government are aware 
of the fact that during the ware-
housing of tea, there is gain in weight 
to the extent of nearly 2 per cent 
and, if so, whether Balmer Lawrie 
and Company have been asked to 
c:alculate that in terms of their pro-
flt? 

Shrl Mohd. Sha1I. Qureshi: I have to 
check up this information; I have no 
information on this at present. 

Shri Jyotlrmoy Buu: They want 
to increase the cess for the Tea Board, 
which is a white, elephant, in Calcutta. 

Shrl Indrajlt Gupta: What were 
the specific recommendations of the 
Plantation Enquiry CommiSllion re--
garding the control and management 
of the Public Tea warehouse and how 
has it come about that in violation of 
those recommendations 80 long thl8 
warehouse has been controlled or 
managed by Balmer Lawrie and Com-
pany? 

Shrt ..... 8IIa8 Qareibi: The re-
~ommen at on  are that the Tea Board 
will take over the new wal'8boule .. 

soon as it is ready for OCCupation and 
it will run it for a period of 60 years 
from the dates of occupation. The 
rent will be Rs. 200 per thousanGl 
square feet per month for godown 
space. 

Shrl Jyotlrmoy Balu: On a point 
of order, Sir. 

Mr. Speaker: The rent may be too 
much, but it cannot be a point ot 
order. 

Shri Jyotirmoy Basu: It should be 
Rs. 2 per 100 square feet. 

Mr. Speaker: You are giving In-
formation, not seeking information .. 

Shri Mohd. Shaft Qureshi: The rent 
will be Rs. 300 per 1000 square feet 
per month for store IIlld fOr ofllce. The 
Tea Board will also take over the 
Public Tea Warehouse from Balmer 
Lawrie and Company from the date 
of termination of the lease, up to 3llt 
March, 1990. 
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Export of frOD Ore 

*1450. I!Ihri Ksimelhwar ..... : Will 
the Minister of Steel, MIaes lUI. 
lIIetaIII be pleased to atate: 

(a) whether it is a tact that ~

ernment have taken up a new project 
to boo8l the export of Iron ore, . 
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(b) if 10, whet4er lIn10th.r !:0ll1l-
try ill coUaborating ana the CIIpital 
~t a ' involved; and , 

~  when the work on the pro,eot ill 
likelT to be started? 

The Minister of Steel, MInes and 
Metals (Dr. ChaDna Reddy): (a) and 
(b). presumably the reference is to 
the development of magnetite iron 
ore deposits in Kudremukh area in 
Chickmagalore district. Myaore. The 
Government has under consideration 
proposals for detaild investigations and 
exploitation of these deposits which 
have been prospected by the National 
Mineral Development Corporation. AD 
o1fer of technical and financial colla-
boration in conducting metallurgical 
tests and pilot plant investigations pre-
limiary to commercial exploitation of 
the deposits has been received from 
an American ftrm together with its 
three Japanese associates. The matter 
is under consideration. 

(e) The details of the project will 
be determined after the pilot plant 
investigations and other tests have 
been carried out. The National 
Mineral Development Corporation is. 
hO\llrever, carrying out exploratory 
work in the area. 
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Shrt KameshwlII" Stach: I want to 
know at which port this iron ore will 
be loaded and at how IDlIny hundred 
tons per hour loading will take place? 

l)r. 0'-aetCl7: 'l'hat iI a matter 
01 invuti,ation and the foreiln •• -
peru who have com!! here are worIJ-
ing out the details because this re-
qu!re. 11 . ~ a  a a g~~ and it 
~  be thllt tn!! h"on ore pas ~o be 
traJUf,,"ed tQ ~e wrt l;Iy a pi.\)e ;una. 
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SHORT NOTICE QUESTION 

Dislocation of Ttaill ServiCes in West 
Bengal 

+ 
S.N.Q. 37. Shri Bibhuti Mishra: 

Shrt Samar Guha: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is fact that all trains 
to and from Calcutta have been very 
frequently held-up in West Bengal 
during the last two months thus caus-
ine dislocation to tra1ll.c and affecting 
the industry and trade in the State; 

(b) if so, the measures which Gov-
erzPllent propollC to take to check such· 
frllquent hold-ups; and 

(c) the estimated loss caused to, 
the Rallways. industry and trade as 
a result of such hold-ups dUring the 
last two months? 

fte Deputy MIilIster III the MlDIItrT 
of BaIIwaYll (SbrI S. C • .Jamlr): (a) 
There were 111 cases of hold· ups of 
tnin.s earryiJ1, ~e  in Welt 
~ OIl _tern and S9uth ~ 
aau ~' m ¥aT B.Ild ll.UU'. IM'l. 




